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THE MINISTER OF EDUCATION 
AND SOCIAL WELFARE ~ 

S. B. CHAVAN): (a) to (d). The in-
formation is being collected and will 
be laid on the Table of the Sabha in 
due co:1rse. 

National Rural Employment 
ptorramme 

£580. SHRI R. R. BHOLE: Will the 
Minister of RURAL RECONSTRUC-
TION be pleased to state: 

(a) whether his Ministry gets year-
ly reports on the 1'.,ood for Work Pro-
.gramme/National Rural Employment 
Programme from different States; 

(b) h~ he  the Food for Work 
Programme/National Rw-al ~ l

ment Programme is for generating 
additional gainfut employment for 
unemployed and under-employed in 
the villages; 

(c) whether such works ~e for 
durable asse~ for the beRefit of the 
eommunity ·and if so, how many dur-
able assets have been completed 
during the last three years in differ-
.. ent States; 

( d) whether this Programme is also 

·"for strengthening rural infrastructure 
for inc reusing the production and the 
living standard of the villagers; 

(e) the progress made in livi'ng 

. sta,ndar,d and production durin1 the 
last three years in d:tterent States; 
:and 

~ 1 wbutber· all the States are contri-
·btJ.trilg ttleil-·cash· components· for· the 
worli!t. 1 1 ~ al eh ar.id. 'for s ~n llen  

1in~  1·rui1tl ln as ~e  

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND RURAL RECONSTRUCTION 
(SHRI BALESHWAR RAM): (a) The 
information regarding progress of 
implementation of Food far Work/ 
National Rural Employment Pro-
gramme is received from the States/ 
Union Territories through monthly 
and quarterly reports. ·while monthly 
reports contain information regarding 
utilisation of foodgrains, quarterly re-
ports contain information regarding 
employment ienerated and assets 
created under the programme. 

(b) Yes, Sir. 

( c) The works taken up under the 
programme are essentially for com-
munity benefit. A statement contain-
ing the information regarding the 
assets created during the years 1977-
78 to 1979-80 is enclosed. 

(d) Yes, Sir. 

(e) No separate reports are c0llect-
ed in this regard. However, the eva-
luation studies conducted into the 
implementation of the programme 
some-time back by the Programme 
Evaluation Organisation of the Plan-
ning Commission indicate that there 
was an overall .increase .in the income 
levels and in the nutritional standards 
of the rural ·poor. 

(f) National Rural ~ l en  

Programme has now become a part 
of ·.the Sixth Five Year Plan and the 
expehditure on ~ programme is 
shated between the Centre and the 
States, on St) : 5f) . 'ba.sis. Matching 
prov'fifon·. has· . aecbrdingly beeA made 
m the State Plana. 
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